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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
The Supreme Court does not appear 
to have given any instruction for the 
release of all the persons detained 
without trial in the country.

(b) Does not arise.

Beedi Manufacturing Units

3820. SHRi OSCAR FERNANDES: 
Will the Minister of INDUSTRY be 
pleased to state the details of beedi 
manufacturing units in each of the 
States?

THE MINISTER' OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): Such
detailed information is not m aintain-
ed by the Central Government.

Rehabilitation of Refugees from 
Assam in West Bengal

3821. SHRI SATYAGOPAL MISRA:

Will the M inister of HOME 
AFFAIRS be pleased to state:

(a) the steps taken or proposed to 
be taken for the rehabilitation of the 
refugees coming of West Bengal dur-
ing the Assam agitation period; and

(b) the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH):
(a) and (b ). Information is being, col-
lected and will be laid on the Table 
of the House.

“Discharge of Waste by Chemical 
industries into water Sources”

3822. SHRI ANAND SINGH: W ill 
th e  PRIME MINISTER b e  p leased  to  
sta te :

(a) the names of chemical industries 
whidh discharge their waste into 
rivers, lakes and other source of water;

(b) whether any studies of pollution 
effects in such instances have been 
made; and

(c) if so, the action taken to prevent 
the same?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENTS 
(SHRI DIGVIJAY SINH): (a) Almost 
all chemical industries discharge their 
waste into rivers, lakes and other 
sources of water after various degrees 
of treatment.

(b) YeSj Sir. _ _ •

(c) The Central Board and the State 
Boards for the Prevention and  Con-
trol of W ater Pollution take suitable 
action under the provisions of the 
W ater (Prevention and Control of Pol-
lution) Act, 1974 for regulating the 
discharge of waste water to comply 
with stipulated standards.

Shifting of Geological Survey of 
India 's H eadquarters from Calcutta

3823. PROF. RUPCHAND PAL : 
WiU the Minister of STEEL AND 
MINES be pleased to state:

(a) whether there is any proposal 
to shift the headquarters of Geological 
Survey of India from Calcutta; and

(b) if so, what are the reasons?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY & STEEL 
AND MINES. (SHRIMATI RAM 
DULARI SINHA): (a) No, Sir.

(b) Does not arise.




